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Union of India & others, S # B%ﬁbﬁ@ienf

Hon'ble D,S, Misra~ AM
e _G.S.Sharma-JM | ¥

In this petition under section 19 of the .
Administrative Tribun=ls Act no XIII of 1985, the griewancﬁ
of the zpplicant is that his juniior-respondent no.3 was
promoted as Assistant Works Manager w,e,.f,12,6.85
ignoring his claim. He has alleged thet he should be ‘?
ceemed to have been promoted on this post w,e.f. the b

Same date and has also prayed 'for consequential

benefits, It is alleged that soogn after the promotion
of respondent no,3, the applicont made & representction )
on 28,6,1985 vide Copy Annexure-7 and thereafter, he ﬁ _-:

made various other Tepresentations, but his giievance

Was not redressed and only on 7.6,1988, the Deputy
General Manager acting on behalf of the General Menager
informed him that decision in the mastter of his

promotion has to be taken by the Board and his represen- |

tetions are being forwarded to thesaid authority. The
épplicemt alleges that he has to retipe in the early

part of 1989 and in cese, his representatiomny are not b
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it ha appliibﬂn'ﬁ I:i‘ ﬁgﬁrf _ﬁ‘ﬁ% "'7‘; ! i %_j_g im is ti

barred, The limfta‘&fﬁ.ga f*ﬁ'i ‘itiﬁﬁf’# £it:

from the dete of his represan‘t:atiom his apyﬁi n,m

iﬁ; y cannot be entertained at this stage. However, it ;‘
f appears that the respondents are still considet%ﬁgy
% the case of his promotion, we direct the respondent |
; no.l to teke @ decision on the representatkion dated i;
F 28,6,1985 of the applicant expeditiously amnd inm any 35;
; B case within a period of three months from the date i;
| of receipt of this order, The case is disposed of -;
accordingly. A copy of this order blongwith the péper ‘ii
hook be sent to the respondent no,l for compliance, ff%
£ g 2
g MEMBER (J) MEMBER (A) ~
Dt/4,11,88/
Shahid.
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